
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

              DAILY CAUSE LIST DATED 24.07.2019 (WEDNESDAY) 

COURT III 

10:30 AM 

 

   In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh, 

   Member (Technical). 

For Orders 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 220 of 

2018 

Marvel Business Pvt. Ltd. 

Vs. 

J.R. Organics Ltd. 

Nipun Singh Abhishek Anand 

 
For Admission (After Notice) 

2.  Comp. App. (AT) 

No. 139 of 2019 

 

 

S.P. Contract Pvt Ltd. & Ors. 

Vs. 

Dinker Dogra & Anr. 

Manjit Singh  Kaustubh Shukla 

(R1) 

 

For Hearing (Part Heard) 

3.  Comp. App. (AT) 

No. 25 of 2018 

 

 

Smruti Shreyans Shah 

Vs. 

The LokPrakashan Ltd. &Ors. 

With 

VivekSibal 

AnushreePrashitKap

dia Priyanka Rathi 

Mahesh Agarwal 

Rajeev Kumar 

Neeha 

NagpalPavan 

S.Gudiawaa 

Garima Bajaj 

4.  Comp. App. (AT) 

No. 32 of 2018 

Smruti Shreyans Shah 

Vs. 

The LokPrakashan Ltd. &Ors. 

Anushree Kapadia Mahesh Agarwal 

Rajeev Kumar 

NeehaNagpalPavanSG

udiawala Garima 

Bajaj 

5.  Comp. App. (AT) 

No. 351 of 2018 

 

Rabindra Nath Ghosh & Ors. 

Vs. 

Jaytarama Cold Storage Pvt. Ltd. & 

Ors. 

Soumya Dutta Jishnu 

Chaudhury 

Arjun Aggarwal 

 

For Hearing 

6.  Comp. App (AT) 

(Ins) No. 204 of 

2019 

 

 

P.Vijay Kumar 

Vs. 

Priya Trading Company & Ors. 

 

R.V. Yogesh Sangram 

Patnayak-R1 

7.  Comp. App. (AT) 

No. 12 of 2019 

 

 

Registrar of companies, West Bengal 

Vs. 

Sabyasachi Bagchi 

With 

N.Chinnachamy Kunal Chatterji 

8.  Comp. App. (AT) 

No. 13 of 2019 

 

Registrar of companies, West Bengal. 

Vs. 

Karan Kishore Samtani  

N.Chinnachamy Bijay Agarwal-

PCS 

9.  Comp. App. (AT)  

No. 35 of 2019 
Bank of Baroda 

Vs. 

Aban Offshore Ltd . 

Brijesh Kumar 

Tamber 

Pooja Dhar 

10.  Comp. App. (AT)  

No. 84 of 2019 

Centennial Projects Pvt Ltd & Anr. 

Vs. 

Piyush Periwal & Ors. 

Ranvir Singh  Abhijit Sarkar-R4 



11.  Comp. App. (AT) 

No. 142 of 2019 & 

I.A. No. 1970 of 

2019 

 

Dinkar Dogra 

Vs. 

S.P. Contracts Pvt. Ltd. & Ors. 

Krishna Kumar M.S.Ahluwalia, 

R1. 

Rajesh 

Gopalkrishan,R12. 

R12. Mr. 

Sampurna 

Gupta,HDFC 

Bank. 

Palesh Agarwal, 

R9 

Bipin K Dwivedi, 

R11. 
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